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Item No.02         Court No.1 
 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
EASTERN ZONE BENCH, KOLKATA 

(THROUGH PHYSICAL HEARING WITH HYBRID MODE) 

 
Original Application No.73/2025/EZ 

 

Dulal Bora         Applicant(s) 
Versus 

State of Assam        Respondent(s) 
 
Date of hearing: 16.07.2025 
 

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER 
   HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER 
 

 For Applicant(s) : Mr. Ghanshyam Pandey, Advocate (in Virtual Mode) 
  
 For Respondent(s) : Ms. Malabika Roy Dey, Advocate for R-1 & 2,  

  State Respondents (in Virtual Mode), 
  Mr. Shayamvar Deb, Advocate for R-3 (in Virtual Mode) 

 

 
 ORDER 
 

1. Mr. Ghanshyam Pandey, learned Counsel appearing (in Virtual 

Mode) files Vakalatnama on behalf of the Applicant, Dulal Bora; the 

same is taken on record. When the case is next listed, the name of 

Mr. Pandey shall be printed in the Cause-list as Counsel for the 

Applicant. 

2. Mr. Shayamvar Deb, learned Counsel appearing (in Virtual Mode) 

on behalf of the Respondent No.3, Assam State Pollution Control 

Board (ASPCB), states that affidavit of the Assam State Pollution 

Control Board has been filed. Office of the Tribunal informs that the 

same is in defect because certain documents are in vernacular 

language. The said Respondent should have ensured that if there 

are vernacular documents, the same has to be translated in terms 

of the Rule 33 of the National Green Tribunal (Practice and 

Procedure) Rules, 2011. Filing of such affidavit is nothing but 

abuse of process of the Court and wasting the time of the Court.  
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3. We, therefore, impose a personal cost of Rs. 1000/- (One Thousand 

only) against the Member Secretary, Assam State Pollution Control 

Board for gross negligence in filing a defective counter-affidavit and 

wasting the time of the Court. The cost shall be deposited with the 

Registrar, National Green Tribunal, Eastern Zone Bench, Kolkata 

within one week.  

Let the corrected counter-affidavit be e-filed within one week after 

service of the same upon Mr. Ghanshyam Pandey, learned Counsel 

for the Applicant and Ms. Malabika Roy Dey, learned Counsel for 

the State Respondents respectively. 

4. No one has put in appearance on behalf of the Respondent No.4, 

M/s. JAI Brick Industry, Kamrup, Assam. Notice was sent to the 

Respondent No.4 by the Office of the Tribunal vide order dated 

29.04.2025 and the Track Consignment Report shows “Item 

Delivered” on the Respondent No.4.  

5. List on 25.07.2025. 

..................................... 
B. Amit Sthalekar, JM 

 

 
 
 

….......................................... 

Dr. Arun Kumar Verma, EM 

July 16, 2025, 
Original Application No.73/2025/EZ 
OM 
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(Translation) 

 

Batiamari 

Chaturbhuj Primary School 

Estd. -1956 (English Year) 

Chaturbhuj, P.O. Alibari, Kamrup(Assam), Pin- 781136 

Education Divisio, Samari 

 

 

Temporary measure to avoid flood 
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(Translated Copy) 

To Date: 03/06/2024 

The Hon’ble Deputy Commissioner 

Kamrup Rural District, Amingaon, 

Guwahati-31. 

 

Sub: Withdrawn of the complaint against JAI Enterprises. 

 

Madam, 

 With due respect, we are permanent resident of Batiamari, Kahibari and 

Puthimari Village of Kamrup Rural District, we undersigned submitted an application on 

18-03-2024, for closure of the JAI Brick Industry. Today, we have withdrawn the name 

of Mizanur Rahman, S/o Juran Ali village Batiamari under Chamaria revenue circle from 

this application/ petition, i.e. we have withdrawn the complaint against JAI Brick of 

Mizanur Rahman.  

 We do not have any objection if he operates the industry after obtaining 

necessary consent from APCB following Zig-Zag or Vertical Shaft Technology since 

before the complaint. Therefore, we humbly request you to kindly take appropriate steps 

and withdraw the complaint filed against JAI Brick Industry.  

 

Copy to: 

1. Hon’ble Chief Minister, Assam 

2. Hon’ble Minister, Env. And Forest, Assam 

3. Hon’ble Minister, Industry, Assam 

4. Hon’ble Minister, Agriculture, Assam 

5. Hon’ble Chairman, PCBA 

6. The DFO, Kamrup, Assam 

7. The Circle Officer, Chamaria Revenue Circle. 

 

  

Yours faithfully 

Budheswar Mandal 

Dasharath Mandal 

Hari Bhakta mandal 
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Signature of Public for withdrawal of Complaint against JAI Brick Industry of 

Mizanur Rahman- 

Ketur Biswas 

Debajit Sardar  Phon no-9365065894 

Shibu Sarkar 

Sanjay Mandal 

Sudhanya shakharu 

Sri Neelkamal Biswas 

Ram Prashad Malakar-  Puthimari 

Chandra Biswas -9957868901 

Bhagirath Mandal 

Mouri Mandal –Ph- 9577360416 

Sri Manindra Sarkar 

Sri Ananda Mandal, Kahibari, Contact no- 6002492075 

Sri Sukhlal Mandal 

Sri Hanumohan Biswas 

Phulchand Sarkar 

Sri Suryachakra Sarkar 

Baren Mandal, Puthimari  

P.T.O. 

  

2551



Signature of Public for withdrawal of Complaint against JAI Brick Industry of 

Mizanur Rahman- 

Mithun Mandal 

Rupa Mandal 

(Thumb Impression) Rangkhala Mandal 

 (Thumb Impression) Samudra Mandal 

Deepak Mandal 

Pranab Sarkar 

 ChandraMohan Mandal 

Nikhil Mandal 

Biswajit Biswas 

Pransanjit Mandal 

Rakesh Biswas 

Ritu Biswas 

Shankar Mandal 

Bhairab Sarkar 

Subrata Biswas 

Bikram Biswas 

Bhudeswar Mandal 

 Shibu Sarkar 

 Sri Yudhistir Mandal 

P.T.O 
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Signature of Public for withdrawal of Complaint against JAI Brick Industry of 

Mizanur Rahman- 

Shabita Mandal 

Prankrishna Mandal 

Purnima Roy 

Nepal Chandra Roy  

Bindubala Roy 

Biren Mandal 

Dhiren Mandal 

Basanti mandal 

Babwa Mandal 

Pradip Mandal 

Prabin Mandal 

Bhaita Sarkar 

Govinda Sarkar 

Arup Sarkar 

 Nayanjyoti Sarkar 

 Sri Prasanjit Mandal 

 Bhairab Sarkar 

Khagen Karmakar 

P.T.O 
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Signature of Public for withdrawal of Complaint against JAI Brick Industry of 

Mizanur Rahman- 

Sri Kartik mandal 

Sri Jaymati Mandal 

 Sri Reboti Mandal 

 Sri Moroni Mandal 

Sri Nalamoni Mandal 

 Sri Domoyonti Mandal 

 Sri Nibhas Mandal 

Sri Madhumala Mandal 

Sri Dilip Karmakar 

Sri Dipali Karmakar 

Sri Dakhoroth Mandal 

Sri Dipak Roy 

 Aanika Mandal 

Sri Prasanjit Mandal 

Sri Rajib Mandal 

 Sri Bhim Mandal 

 Seema Mandal 

 Nabin Mandal 

 

P.T.O 
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Signature of Public for withdrawal of Complaint against JAI Brick Industry of 

Mizanur Rahman- 

 Debandra Mandal 

 Manika Mandal 

Nadiram Mandal 

 Maina Mandal 

Ranglal Mandal 

 Lakshmi Mandal 

Rosni Mandal 

 Monalisha Mandal 

 Gokul Mandal 

 Dulal Mandal 

 Taramoni Mandal 

 Ranjit Mandal 

Gulabi Mandal 

 Kamna Mandal 

 Bipul Mandal 

 Panjit Mandal 

 Nirmal Mandal 

Puja Mandal 

Kankar Mandal 

P.T.O 
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Signature of Public for withdrawal of Complaint against JAI Brick Industry of 

Mizanur Rahman- 

 Mrinal Karmakar 

 Nagen Karmakar 

 Anil Roy 

Sagar Roy 

 Manindra Shekhar 

 Suryakanta Shekhar 

  Niranjan Mandal 

Shubarna Shakharu 

Kashinath Mandal 

Janata Sarkar 

Bhudeswar Biswas 

 Nivarsha Ch. Sarkar, head teacher of Katiabari School,  

      ph no-    9854252900 

Mithun Mandal 

Gayanath Mandal 

Haren mandal 

Sri Ratashi Mandal 

Sri Priyanath Mandal 

Sri Biswanath Mandal 

P.T.O 
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Signature of Public for withdrawal of Complaint against JAI Brick Industry of 

Mizanur Rahman- 

      Sri Aditya Roy 

Dipanjail Roy 

Priya Mandal 

Sri Manisha Roy 

Biswajit Roy 

Anjali Roy 

(Thumb Impression) Mousami Mandal 

Sri Sangita Ray 

(Thumb Impression) Anima Biswas 

(Thumb Impression) Chanchala Samrath 

Susmita Mandal 

Ananda Ray 

Rinki Ray 

Pankaj Sanyakhi 

Shipa Barhoi 

Kanaklata Mandal 

Kalpana Mandal 

 Narath Mandal 

P.T.O 
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Signature of Public for withdrawal of Complaint against JAI Brick Industry of 

Mizanur Rahman- 

SurjyaKanta …. 

Nurul Mandal 

Sri Nudhistir Mandal 

Sunil Sarkar 

Sri Nadiram Mandal 

Sri Nijmohan Sarkar 

Sri Biswanath Mandal 

Subrata Biswas 

Tapash Mandal 

Rupali Mandal 

Prabin Mandal 

Biplab Mandal 

Riya Das Mandal 

Renu Sakharu 

Aaimoni Sarkar 

Manju Sarkar 

(Thumb Impression) Mukul Sarkar 

 

P.T.O 
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Signature of Public for withdrawal of Complaint against JAI Brick Industry of 

Mizanur Rahman- 

Bikram Biswas- Bathiamari 

Bhaynath Mandal 

Abaze Mandal 

Kartik Mandal 

Arup Roy 

Sri Sadan Mandal- Kahibari 

Biraja Mandal 

(Signature) of the villager 

Purnima Mandal 

Krishna Mandal 

Isaan Mandal 

Sri Sajan Mandal 

Surjya Mandal 

Sri Naren Karmakar 

Birbal Karmakar 

P.T.O 
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Signature of Public for withdrawal of Complaint against JAI Brick Industry of 

Mizanur Rahman- 

Madan Roy, Kahibari, Ph-6001566524 

Sri Budhiswar Adhikari- Puthimari 

Sri Mangal Mandal- Puthimari 

Sri Akadokhi Mandal 

Dakhami Mandal 

Reempi Mandal 

Biju Mandal 

Rakhi Mandal 

Bhagya Mandal 

Dev Karmakar 

Jatin Karmakar- Kahibari, Mobile no.- 9678570226 

Dulal Mandal, M.No. 6002069332 
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